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(b) District-wiae Dumber of tube-well. out 
of order a. in 1950-51, 1968-69, and 1971-72; 

(c) the number of new tube-wells sunk in 
eacb diaO'ict including Calcutta between 
April, I and June 30, 1972 ; and 

(d) how many of the new tu1:e-wells in .. ach 
diatrict are in operation ? 

THE MINISTER OF STATE IN THE 
MINISTRY or AGRICULTURE (PROF_ 
~~ SINGH) :(a) to (rt). The information 
IS being coll«t.-d from State Governmrnt and 
will be laid OD the Tabl. of the Sabha aa and 
when I'<'Ceived_ 

au.... 01 Pac:IUde. _ for Baekward 
CIa •• 

11M. SHRI C. K.JAFFER SHARIEF: 
SHRI G. Y. KRISHNAN : 

Will the Minister of EDUCATION AND 
SOCIAL WELFARF. be plt"Ued to Itat. : 

(a' whrther facUities meant for Scheduled 
Cut ... aDd SchedUled Tribes and Backward 
CIBSIt'I were being issued by lome peopl. 
Ipttially in the State of Mysore, by producin~ 
false certificates; and 

(b) if 10, the meaaures adopted by Central 
Government iD this regard to determine the 
Backward Claaes ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE (SHlU K. s. RAMASWAMY) : (a) 
Some calel have come to Dotice which ha\'e 
been referred to the concern.-d authorities for 
Decessary action. Tbe Govrrnment of Myaore 
has been asked to furnish information in this 
rrgard. 

(b) The Central Government have .. mpo-
werr-d certain authorities in the State Govern-
mrnt.{Union T",rritory Administration. for 
verification of the claims of Scheduled Cutes 
and Scheduled Tribes for iuue of Caste certi-
ficatn and it h8I been impresoe<i upon these 
authorities that proper verification he done 
before iSlUe of ~ti&catiom. 

for more 

1185. SHRI C. K. JAFFER SHARIEF I 

Will the Mini.ler of AGRICULTURE be 
pleucd to .tate : 

(a) wbether Government have givn! any 

incentive to the marginal farmen OV<r the land. 
to make th.ir holdiOS' more economical, 10 
far aa Ceiling is concerned; and 

(b) if 10, the main features thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SJNGH) : (a) and (b). Under tbe Cen-
tral Sector Scbeme 41 M. F. A. L. Development 
agencies let up in variow selected areas of the 
country, to as.ist marginal farmer .. who have 
boldinp ge .... rall y below one hectare, to take to 
improved agriculture and mixed farming with 
subsidiary occupations such as dairy, poultry 
and piggery. Tbese M. F. A. L. agenciea ex-
tend subsirty to identified marginal farmers 
up to 33-1{3% for investment toward, capital 
expenditure for Agriculture, Minor Irrigation, 
Animal Husbandry, Poultry, Piggery, etc. in 
order to belp them to go in for investment 
credit. Provision hal also been made to grant 
subsidy upto 33-1{3% on value of Inputes such 
as fertilizers, serol, pesticides etc. The 
Agencies provide ri.k fund contribution at II % 
in respect uf .bort and medium term loam and 
3 % in reapttt of long t~rm credit to co-pera-
tives to induce tbem to incre .. e tbe How of 
credit to this weaker strala of farmer •• 

Report of the CommUee appobded to 
Had)' cIecUae fa Cocoaat Oil Price 

1186. SHRI C. K. JAFFER SHARIEF : 
SHRI G. Y. KRISHNAN: 

Will tbe Ministrr of AGRICULTURE Iw. 
pleued to .tate : 

(a) whetber the Committee appointed to 
study the declin~ in the price of coconut oil bal 
submitted itl report ; and 

tb) if 10, tbe findings of the committee ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICllLTURE (SHRI 
ANNASAHEB P. !lHINDE): (a' Yes, Sir. 

(b) A statement indicating the findings of 
the Study Team On Coconut lituation in 
Kerala is attached. 

Retommendations of the Study T~am on 
Coconut situation in Kerala. 

1. Sh.,1-1mII ,,_Malions. 

I. Hedging facility with the IIlual regula-
tory mClllUt'ell wlll not only ltabiUlIC price. 




